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REPORTS OF THE COMMITTEE ON
HOME AFFAIRS

SHRI RAJNI RANJAN SAHU
(BIHAR): Madam 1 present the Twenty-
seventh and Twenty-eighth Reports (in
English and Hindi) of the Committee on
Home Affairs on the Private Security
Guards and Agencies (Regulation) Bill;
1994 and the Code of Criminal Procedure
(Amendment) 'Bill, 1994, respectively.

REPORT OF THE COMMITTEE ON
PETITIONS
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REPORTS AND MINUTES OF THE
STANDING COMMITTEE ON FOOD,
CIVIL SUPPLIES AND PUBLIC DIS-
TRIBUTION

#ft g== i Wit (Wnu=) Iumwmafy
wiem, ¥ @m, TrRE g ok wdsfre
faatn &R wrdt wfafa ¥ Fofofee sfEeEr
sk FEE W @-wE W (Il aw /KD
¥) W 9RH W A g

[RAJYA SABHA]
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(i) Thirteenth Report on action taken
by Government on the recommendations
contained in their Fourth Report (Tenth
Lok Sabha) on Consumer Protection, and
the minutes of the sittings of the Commit-
tee relating thereto.

(ii) Fourteenth Report on action taken
by Government on the recommendations
contained in their Tenth Report (Tenth
Lok Sabha) on Demands for Grants
(1995-96), Ministry of Civil Supplies,
Consumer Affairs and Public Distribu-
tion, and the minutes of the sittings of
the Committee relating thereto.

(iii) Fifteenth Report on Sugar, and the
minutes of the sittings of the Committee
relating thereto.

REPORT AND MINUTES OF THE
COMMITTEE ON PUBLIC UNDER-
TAKINGS
SHRI JAGESH DESAI (Maharashtra)
Madam 1 lay on the Table a copy (in
English and Hindi) of the Forty-ninth
Report of the Committee on Public
Undertakings on National Small Indus-
tries Corporation Limited and Minutes of
the sittings of the Committee relating

thereto.

REPORTS OF THE JOINT COMMIT-
TEE ON OFFICES OF PROFIT
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THE DEPUTY CHAIRMAN What is
happening?

SHRI SATYA PRAKASH
MALAVIYA: Some people are talking in
the lobby. We need not take cognizance
of that.

THE DEPUTY CHAIRMAN: I am
not taking cognizance of that. I am not

" saying that we are taking cognizance of



